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DELHI VIDHAN SABHA
BULLETIN PART-I
(Brief record of proceedings)
Wednesday, Marth24, 1999/Chaitra 03, 1921 (Saka)

NO. 7
2.00 PM STARRED QUESTIONS
1, Starred Question Nos. 21 to 28 and supplementaries

thereto were orally asked and answered.

Replies to Starred Question Nos. 29 to 40 were laid
on the Table of the House.

UNSTARRED QUESTIONS

% Renlies to unstarred question Nos. 38 to 64 were

laid on the Table of the Hphuse.

[ 4

3.00 PM3, Shri Nand Kishore Garg moved the following Motion:

"This House extends its felicitation to Shri Jag
Parvesh Chandra, former Member of this House, who
has been conferred the award of 'Padam Bhushan'
and express gratitude to Hon'ble Rasﬁtrapatiji for

confering this honour to him'".

Following Members took part in debate:-

(1) Smt. Kiran Chaudhry
(2) Prof. Jagdish Mukhi

(3) Smt. Shefla Dkshit, Chief Minister.
(4) Sh. Mukesh Sharma

(5) Sh. Tarvinder Singh Marwah
(6) Sh. Moti Lal Bakolia

(7) Sh. ShoedbIgbal

(8) Sh. Rama Xant Goswami

(9) Sh. Jai Bhagwan

(10) - Sh. Ram Bhaj

(11) Sh. Mahabal Mishra

(12) Sh. Subhash Chopra
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Hon'ble Speaker recalling his association with Shri Jag
Parvesh Chandra spanning over four decades also congratulated him for

having been conferred the award of Padam Bhushan.
The motion was put to vote an'd adonted unanimously.

3.47 PU 4, PAPERS LAID ON THE TABLE OF THE HOUSE

Smt. Sheila Dikshit, Hon'ble Chief Minister . laid on the Table
of the House a copy of the 'Members of Legislative Assembly of the
National Capital Territory of Delhi (Salaries, Allowances, Pension

etc.) (Second Amendment) Act, 1999 assented to by the President.

3,49PH 5. MOTION

Shri Mangat Ram Singhal moved the following motion:

"That this House agrees to the First Report of the Business
Advisory Committee presented to the House on 23rd March,
1999,

The motion was put to vote and adopted.

2220 PM 6. MOTION
Smt. Meera Bhardwaj

moved the following motion:

"that this House agrees to the First Report of the Committee
on Private Members' Bills and Resolutions presented to the
House on 23rd March, 1999".

The motion wasfit to vote and adopted.

pr 5551 4 \/ CALLING ATTENTION

Prof. Jagdish Mukhi and Sh. Shoalb Igbal called the attention
e r——

of Chief Minister on fire tragedy in yamunpa pushta area near Vijay
Ghat and consequent deaths and loss of PYo \:m"i’\;.

Dr. A.K. Walia, Minister of Health made a statement in this
regard.

Following Members also took part in debate:-

(1) Shri Ram Bhaj

(2) Shri Nand Kishore Garg
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Chief Minister replied to the debate.

# /—-
5.35 DM SPECIAL MENFON \/

8 Following members raised matters under Rule 287:-
(1) Sh. Nand Kishore Garg
(2) Shri Jai Bhagwan
(3) Sh. Veer Singh
L (4) Sh. Shoaib Igbal
\ (5) Sh. Sahgb Singh Chauhan
\\56) Sh. Mohan Singh Bisht
5,50 PH SHORT DURATION DISCUSSION
9. Shri Mukesh Sharma raised Short Duration Discussion

on”’the distribution of Shamlat and Gaon sabha land to the landless
and utilisation of compensation money on the development of the

stime villages.

Following Members took part in . debate:-

j Shri Moti Lal Bokolia
& Shri Zile Singh

e Shri Brahm Singh Tanwar
4. Shri Shish Pal

5. Shri Bhishm Sharma

6. Sh. Shadi Ram

7. Shri Jai Bhagwan

8. Shri Prem Chand Kaushik
9. Sh. Surender Kumar

10. Sh. Charan Singh Kandera
11, Shri Mohan Singh Bisht
1Z. Shri Amrish Gautam

15. Shri Tek Chand Sharma
14. Shri Naseeb Singh

15. Shr Kanwal Singh

16. Shri Mala Ram Gangwal
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Minister of Development replied to the debate.

7.48 PM (The House was adjourned till 14.00 Hours on Friday
March 26, 1999).

Delhi

March 24, 1999
(S.X. SHARMA)

SECRETARY
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